FORMG

INVITATION FOR EXPRESSION OF INTEREST FOR
FERMOS ENGINEERING PRIVATE LIMITED OPERATING IN ENGINEERING-
ENGINEERING DESIGN AT AHMEDABAD
{Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptey Board of India

(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)
. :

| SL. : RELEVANT PARTICULARS |
1. Name of the corporate debtor along Fermos Enginecring Pvt Lid
with PAN & CIN/ LLP No. { PAN: AABCF3866F & CIN:
U29100GI2610PTC062075)
2. | Address of the registered office New: At Post Bhamasara, Village Bhamasara,

Bamsara Dholka Ahmedabad GJ 382240 INDIA
Old: 20: Changodar Industrial Estate Opposite
Sarkhei-Bavla Highway. Changodar Sanand

| Ahmedabad GJ 382213 INDIA

3 URL of website Not availablc

4. Details of place where majority of No fixed Asset as on date of CIRP
fixed assets are located

5.

Installed capacity of main products/ Not Applicable
SeIVICES

6. Quantity and value of main products/ | Not Applicable
services sold in last financial vear
7. Number of cmplovees/ workmen NIL

8. Further details including last available | Details can be sought by Prospective Resolution
financial statements (with schedules) Applicant via e_mail by raising specific request at
of two vears, lists of creditors are e_mail ID: rp.fepl@gmail.com
available at URL:

9. | Eligibility for resolution applicants The eligibility criteria is mentioned in the detailed
under section 23(2)(h) of the Code is Expression of Interest process document which can
avaiable at URL: be sought by email to rp.fepl@gmil.com

10. | Last date for reccipt of expression of 24th November, 2023
interest

11. | Date of issue of provisional list of 27% November, 2023

prospective resolution applicants

12. | Last date for submission of objections | 2™ December, 2023
to provisional list

13. | Date of issue of final list of 8% December, 2023
prospective resolution applicants
14. | Date of issuc of information 12 December, 2023

memorandum, evaluation matrix and
request for resolution plans to
prospective resolution applicants

15. | Last date for submission of resolution | 11% January, 2024
plans

16. | Process email id to submit Expression | 1p fepl'@ gmail.com
of Interest




a5

CA Bimal Ashol Desai

Resolution Professional for Fe m'a egring Private Limited
217, Florence Pride, Opp. Corpor arden

Sun Pharma Road, Vadodara, Guparat-390020

Email Id: ro.fepl@email.com




